
Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri  Subhasish Sharma Roy,                                                                                

District and Sessions Judge, Agartala
819 289 1108

2
Sri Sankar Lal Dutta, 

ADJ., (Court No. 2), Agartala
682 319 1001

3
Smti. Sharmistha Mukherjee,                                                                                              

ADJ., (Court No. 3), Agartala (Exclusive POCSO)
0 89 89

4
Sri Soumyo Bikash Das,                                                                                                                   

ADJ., (Court No. 4), Agartala
606 312 918

5
Sri Sunil Kumar Singh,                                                                                        

ADJ., (Court No. 5), Agartala(FTSC)
249 339 588

6
Sri Ramdas Chattopadhyay ,                                                                                                                

Judge, Family Court, Agartala
588 445 1033

7
Sri Uttam Hrishi Das

Addl.Judge, Family Court, Agartala. 528 435 963

8
Smt. Tanusree Debnath,                                                                                              

CJ (Sr. Div) & Asstt. Sessions Judge., (Court No.1), Agartala
596 34 630

9
Smti. Anindita Deb Ray,                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, (Court No.2), Agartala
700 32 732

10
Sri Saikat Das,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
260 1018 1278

11
Sri Raja Gupta,                                                                                        

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala 
96 1502 1598

12

CJ (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala (Vacant),

Charge remains with Smti. Debjani Majumder, Civil Judge(Jr.Div.)-cum-

JM., First Class,  Agartala.

233 738 971

13
Smti. Debjani Majumder,  

Civil Judge(Jr.Div.)-cum-JM., First Class, Court No.2, Agartala. 137 924 1061

14
Sri Abhijit Adhikari,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala 
42 885 927

15
Smti. Swastika Das,                                                                                                                                 

JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 26 673 699

16
Smti. Archana Reang 

JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 
50 1078 1128

17
Sri Bikash Debbarma,

JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 
35 1238 1273

18
Md. Farhad Islam,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala(FTC)
46 1319 1365

19
Smti. Baishali Choudhury,                                                                                                          

JM.,First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala(FTC) 32 906 938

5725 12575 18300

SI. No. Name of the Station Civil Criminal Total
1 Agartala 4609 11695 16304

4609 11695 16304
2 Family Court, Agartala 588 445 1033

3 Addl. Judge, Family Court, Agartala 528 435 963

1116 880 1996

5725 12575 18300

West Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total

Station-wise pendency of Cases as on 31.07.2023

Total

Total

Grand Total



SI. 

No.
Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ashutosh Pandey,                                                                                                              

District and Sessions Judge, Udaipur
197 170 367

2
Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
192 139 331

3
Sri  Subhra Nath,                                                                                                        

Judge, Family Court, Udaipur
213 281 494

4
Sri Motom Debbarma,                                                                                                                               

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur 
305 61 366

5
Smti. Debaleena Kilikdar                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
115 293 408

6

CJ (Jr. Div)-cum- JM., First Class, Udaipur (Vacant) Charge 

remains with Smti. Mohana Deb, JM, First Class-cum-

CJ(Jr.Divn.), Udaipur

39 319 358

7
Smti Mohana Deb, 

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur
15 202 217

8
Smti Dipannita Ganguly,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur
16 326 342

9
Sri Ayan Choudhury,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
12 510 522

10
Smti. Debanjana Bhattacharjee,                                                                                                           

CJ (Jr. Div) -cum-JM., First Class, Amarpur 
4 472 476

1108 2773 3881

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 879 1510 2389
2 Amarpur 16 982 998

895 2492 3387

3 Family Court, Udaipur 213 281 494

1108 2773 3881

Gomati  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total

Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1

District and Sessions Judge, Belonia, (Vacant),

Charge remains with Sri Dharmendu Das, Addl. District & Sessions 

Judge, Belonia
366 214 580

2
Sri Dharmendu Das                                                                                                                                      

Addl. District & Sessions Judge, Belonia
0 0 0

3

Judge, Family Court, Belonia, (Vacant),

Charge remains with Sri Dharmendu Das, Addl. District & Sessions 

Judge, Belonia

143 95 238

4
Sri Sushanta Debbarma,                                                                                                             

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
96 46 142

5
Sri Dulal Kanti Sukla Das,                                                                                                                      

CJM-cum-Civil Judge (Sr. Div), Belonia
36 421 457

6
Smti. Madhumita Biswas,                                                                                                           

CJ (Jr. Div)-cum-JM., First Class, Belonia 
141 346 487

7
Smti. Chirasmita Chakraborty,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
37 283 320

8
Sri Tapan Debbarma,                                                                                                  

Addl.District & Sessions Judge, Sabroom,  
173 43 216

9
Sri Aritra Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
14 159 173

10
Sri NR Rakesh Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
45 133 178

1051 1740 2791

SI. No. Name of the Station Civil Criminal Total

1 Belonia 676 1310 1986
2 Sabroom 232 335 567

908 1645 2553

3 Family Court, Belonia 143 95 238

1051 1740 2791

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total

Station-wise pendency of Cases as on 31.07.2023

 Total

 Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Prakash Kumar,                                                                                                       

District and Sessions Judge, Kailashahar 124 172 296

2
Sri Amrendra Kumar Singh                                                                                          

Additional District and Sessions Judge, Kailashahar 13 82 95

3
Sri Gobinda Das,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          161 307 468

4
Smti. Ishika Dan,                                                                                                  

CJ (Sr. Div) & Assistant Sessions Judge, Kailashahar
232 11 243

5
Sri Purandar Prasad Paul,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
112 647 759

6
Smti. Papri Debbarma,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar 207 434 641

7
Smti. Susmita Das,                                                                                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar 60 411 471

8

JM, First Class-cum-Civil Judge(Jr. Div.), (Court No.2),Kailashahar  

(Vacant),  Charge remains with Smti. Susmita Das, JM., First Class-

cum-CJ (Jr.Div), Kailashahar
47 380 427

956 2444 3400

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 795 2137 2932

795 2137 2932
2 Family Court , Kailashahar 161 307 468

956 2444 3400

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total
Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Angshuman Debbarma,                                                                                                

District and Sessions Judge, Dharmanagar
283 259 542

2
Sri Mridul Chakraborty,                                                                                                                                                                      

Additional District & Sessions Judge, Dharmanagar                                                                                          
149 271 420

3
Smti. Sudipta Choudhury,                                                                                                                                

Judge, Family Court, Dharmanagar
221 146 367

4
Sri  Shaurav Saha,                                                                                                                     

CJ (Sr. Div) & Asstt. Sessions Judge, Dharmanagar
198 13 211

5
Sri Saamyajyoti Debnath,                                                                                                                       

CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
106 284 390

6
Smti. Aparajita Singha,                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 
179 376 555

7
Smti. Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
77 372 449

8
Sri Piyush Priyadershi,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 
2 233 235

9
Sri Sumir Bag,                                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  
3 263 266

1218 2217 3435

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 992 1575 2567
2 Kanchanpur 5 496 501

997 2071 3068
3 Family Court, Dharmanagar 221 146 367

1218 2217 3435

North Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total
Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Sanjoy Bhattacharjee,                                                                                               

District & Sessions Judge, Sonamura
220 521 741

2
Sri Yoginder Pal,                                                                                       

Judge, Family Court, Sonamura
66 108 174

3
Sri Subhadeep Saha,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
172 764 936

4
Sri Kaushik Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura
72 796 868

5
Smti Madhumita Pal,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
38 575 613

6
Sri Debashis Kar,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
181 283 464

7
Sri Gaurav Kumar Shahi,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
42 1052 1094

8
Sri Ali Haydar Khan,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh
90 883 973

881 4982 5863

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 502 2656 3158
2 Bishalgarh 313 2218 2531

815 4874 5689
3 Family Court , Sonamura 66 108 174

881 4982 5863

Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total

Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smti. Sankari Das,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
115 228 343

2
Sri Rajib Bhattacharjee,                                                                                                      

Addl.District & Sessions Judge, Khowai
90 164 254

3
Sri Veda Pratim Debbarma,                                                                                      

Judge, Family Court, Khowai 
67 82 149

4
Sri Ramanuj Bhattacharjee,                                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Khowai
94 43 137

5
Smt. Nandita Bhattacharyya,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
38 1258 1296

6
Smti. Reena Debbarma,                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 
44 1055 1099

7
Smti. Purabi Jamatia,                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
20 1085 1105

468 3915 4383

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 401 3833 4234

401 3833 4234
2 Judge, Family Court, Khowai 67 82 149

468 3915 4383

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023

Total

Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Gautam Sarkar,                                                                                      

District and Sessions Judge,  Ambassa 
79 190 269

2
Sri Anshuman Chowdhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
30 85 115

3
Sri Arindam Paul,                                                                                                       

Judge, Family Court, Ambassa,
17 24 41

4
Sri Rahul Roy,                                                                                                                 

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
41 2 43

5
Sri Satyajit Das,                                                                                                                       

CJM-cum-Civil Judge (Sr. Div), Ambassa
39 118 157

6
Smti. Ranjabati Roy,                                                                                             

Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa
5 113 118

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
94 152 246

8 Sri Biswatosh Dhar,                                                                                                              

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
7 319 326

9 Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur (Vacant) Charge 

remains with Sri Biswatosh Dhar, SDJM-CJ(Jr.Div), Kamalpur                                                                                          
63 297 360

10 Sri Avinash Jamatia,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
12 186 198

11 Sri Amlan Mukherjee,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
17 144 161

12 Sri Thomas Lalditsaka Darlong,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa
0 15 15

13 Sri Sushobhan Das,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa
2 37 39

406 1682 2088

SI. No. Name of the Station Civil Criminal
Total

1 Ambassa 194 508 702

2 Kamalpur 164 768 932

3 Longtharai Valley 29 330 359

4 Ganda Twisa 2 52 54

389 1658 2047

5 Family Court, Ambassa 17 24 41

406 1682 2088

Total
Station-wise pendency of Cases as on 31.07.2023

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.07.2023

Court- wise pendency of Cases as on 31.07.2023



Sl. 

No.
Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 5725 12575 18300

2 Gomati District, Udaipur 1108 2773 3881

3 South Tripura  District, Belonia 1051 1740 2791

4 Unakoti Judicial District, Kailashahar 956 2444 3400

5 North Tripura  District, Dharmanagar 1218 2217 3435

6 Sepahijala District, Sonamura 881 4982 5863

7 Khowai  District, Khowai 468 3915 4383

8 Dhalai  District, Ambassa 406 1682 2088

11813 32328 44141

District-wise pendency of Civil and Criminal Cases as on 31.07.2023

Total


